FORM- G

INVITATION FOR EXPRESSION OF INTEREST FOR
DELCRAY CABLES PRIVATE LIMITED OPERATING IN MANUFACTURE OF

147001

PLASTIC ITEMS AT 29, SB S COLONY, RAJPURA, DISTT PATIALA, PUNJAB PB-

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along with PAN/ Delcray Cables Private Limited
CIN/ LLP No. CIN: U31300PB1993PTC013429

2. | Address of the registered office 29, S B S Colony, Rajpura, Distt

Patiala, Punjab PB- 147001

3. |URL of website https://delcraycables.ibc2016.net/

4. | Details of place where majority of fixed assets are | Plot No. 18, Focal Point, Rajpura,
located Patiala, Punjab- 140401

5. |Installed capacity of main products/ services Not Available

6. |Quantity and value of main products/ services sold | Not Available
in last financial year

7. |Number of employees/ workmen Nil

8. |Further details including last available financial | Details can be sought by sending a
statements (with schedules) of two years, lists of | request to Resolution Professional at:
creditors, relevant dates for subsequent events of | cirp.delcray@gmail.com
the process are available at:

9. |Eligibility for resolution applicants under section | Details can be sought by sending a
25(2)(h) of the Code is available at: request to Resolution Professional at:

cirp.delcray@gmail.com
10. | Last date for receipt of expression of interest 27/03/2023
11. |Date of issue of provisional list of prospective | 06/04/2023

resolution applicants



https://delcraycables.ibc2016.net/
mailto:cirp.delcray@gmail.com
mailto:cirp.delcray@gmail.com

12. |Last date for submission of objections to | 11/04/2023
provisional list

13. | Process email id to submit EOI cirp.delcray@gmail.com

Jalesh Kumar Grover

Resolution Professional

In the Matter of M/s Delcray Cables Private Limited

Regn No. IBBI/IPA-001/1P-P00200/2017-2018/10390

Email: For Correspondence- cirp.delcraycables@gmail.com
Email: Regd. With IBBI- jk.grover27@gmail.com

Mobile: +916283-281078

Date: 11.03.2023
Place: Chandigarh



mailto:cirp.delcray@gmail.com
mailto:cirp.delcraycables@gmail.com
mailto:jk.grover27@gmail.com

WWW FINANCIALEXPRESS.COM

JANCIAL EXPRESS

Bank of Baroda

BRANCH: Khanna
"Rule-8(1) POSSESSION NOTICE (for Immovable Propertylies)

Whereas, the undersigned being the Authorized officer of the BANK OF BARODA, Khanna under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of powers conferred under section 13(12) read with Rules 3 of the Security Interest (Enforcement)
Rules, 2002 issued Demand Notices dated mentioned as below calling upon the borrower(s)/Gurantor(s) to
repay the amount mentioned in the Notice(s) being within 80 days from the date of receipt of the said Notices.

Since the concerned Parties have failed to repay the amount, notice is hereby given to the owner of the
property, under parties concerned, and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him/her under Sec.13(4) of the said Act
read with rule 8 of t6he said rules, on these dates mentioned against below accounts.

The borrower(s)/Gurantor(s) in particular and the public in general are hereby cautioned not to deal with the

IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,

}

r:‘;: property and any dealings with the property (ies) will be subject to the charge of the BANK OF BARODA, | || associations or individuals
Khannaforan aggregate amount of as mentioned below-+future interest thereon and costs, etc. R T
| | meborrowers is invited to provision of sub-section (8) of section 13 of the Act, in respact of advertising in ts newspapers
1{:;:4 time available to redeem the secured assets. or Publications. We therefore
aken Name of the Description of | Date of | Date of | Nature of Possession | recommend that readers
wil Borrower/Guarantor | the Mortgage |Demand Possession| Amount k s
ea /Owner of Property | Propertyl/ies Notice Notice Outstanding make necessary Inquiries
and | [BorrowersiGuarantor:-| Al part and parcel of [ 03.10.2018 [ 09.03.2023 | Physical Possession before sending any monies or
srest Mrs. Harman Kaur w/o Sh. | residential House plot no. 5A, area 60 Sq.Yard [Rg 11 72.929.69/- As entering into any agreements
ace| |BalieetSingh. comprised [n khowatikhatoni no. 203/322, Khasra | Doty aaie s o with dgv " Vog b
it | [o. 66//23-24-79//3-4/1-412-7-8-13/1-14/1 as per jamabandi 2008-2009siluated at | interest and  incidental Vith adverisers or:otherwise
Surjit Colony, Opposite GK Estate owned by Harman Kaur. The boundariesofthe | charges w.e.f. acting on an advertisement in
dred property are as follows: North: House of others, East: Street, South: House of | 03.10.2019.
inety others, West: House of other aiy manner whatsoever
stis| [DATE: 11.03:2023 PLACE Ludhiana Authorized Officer
. FORMG N\
tewat INVITATION FOR EXPRESSION OF INTEREST FOR ASSET RECOVERY MANAGEMENT
aNo. DELCRAY CABLES PRIVATE LIMITED OPERATING IN BRANCH CHANDIGARH
641, MANUFACTURE OF PLASTIC ITEMS AT 29, S B S COLONY, CORRIGENDUM
Jave, RAJPURA, DISTT. PATIALA, PUNJAB PB- 147001 . . |Refer to our E- Auction sale notice
{Under Regulation 36A¢1) of the Insolvency and Bankruptcy Board of India (insalvency : . - |Published on dated 10.03.2023 for
ad in Resolution Process far Corparate Persons) Regulations, 2016) : - the account of M/s Juneja Printpac
i LAR has been withdrawn from E Auction
1.e. .
actor HELEVANT EARFICU 3 ; = Scheduled for 28.03.2023 & the
1. N_ame of the corperate debtor along | Delcray Cables Private Limited sale Notice issued to Borrowers,
R vith PANICINLLP No. CIN: US1300PB1993PTCO1342 Guarantors and Mortgagor. on
aited 2. | Address of the registered office 29,5 B S Colony. Rajpura, Distt Paliala, dated 02.03.2023 stands
Punjab PB- 147001 withdrawn.  Authorised Officer
3. | URL of website https:/idelcraycables.ibc2016.net/ -
4, | Details of place where majority of fixed | Plot No. 18, Focal Point, Ra;pura | s
assals are located Paliala, Punjab- 140401 HDFC BANK R"g‘!‘ef"d Omcg: HDFG BaricHalfe;
5, | Installed capacity of main pmductsr . Senapati Bapat Marg, Lawer Parel (West),
" | Services Not Available We understand your world | Mumbai - 400 013 and having one of s office as
Tm and value of main products! Y Retail Portfolio Managamept at HDFC Bank Ltd, 1st Floor, I-Think Techno Campus,
— senvices sokd I Jast fnanclal yeaT Not Available Kanjurmarg (East),Mumbai — 400042,
7 Namber of empioyeas] ey i SALE INTIMATION AND PUBLIC NOTICE FOR SALE
; Further details including |as! available Details can be ht by ding a R RIS S e r oo C B NIELTR,
% i f n be sougl SEr - r r ,
: 8 financial statements (il schedules) of two | request to Resalution F‘f/ofessiongal . The below mentioned Borrowers of HDFC Bank Ltd. (the “Bank’) are hereby notified
k4 years, ists of creditors, relevant dates for | ci, delcray@gmal.com regarding the sale of securiies pledged to the Bank. for availing credit facilities in the
quen! eveols of the process are avaiableat:| ’ nature of Loan/OverdraftAgainst Securities.
ity 9. |Efigibifty for reslution applicants under | Details can be soughi by sending.a Duetop = it defauﬂlby Me‘Bor:nwers inmaking repaymentofthe uutstandlng du;.; as
section 25(2)(h) of the Code is available at: |request to Resolution Professional at: | [Per agreed loan terms, the below loan accounts are in delinquent status. The Bank has
cirp.delcray@gmail.com issued multiple notices-to these Borrowers, including the final sale notice on the below-
ity - ~ —— mentioned date whereby, Bank had invoked the pledge and provided 7 days' time to the
Last date for receipt of expression of interest | 27/03/2023 ik i i i i
the 10.jLas! al ks il Barrower to repay the entire outstanding dues in the below accounts, failing which, Bank
for 11.| Date of issue of provisional listof 1,105 would be atliberty to sell the pledged securities withoutissuing further notice in this regard.
18y prospective resolution applicants The Borrowers have neglected and failed to make due repayments, therefore, Bank in
12.} Last date for submission of objections |, 104/2023 exercise of its rights under the loan agreement as a pledgee has decided to sell/ dispose
to provisional list off the Securities on or after 18" March, 2023 for recovering the dues owed by the
13.} Process email id to submit EO! cirp.delcray@gmail.com Borrowers to the Bank. The Borrowers are, also, notified that, if atany time, the value of the
Ta| |pleded securities falls further due to volatility in the stock market to create further
Jalesh Kumar Grover| | deficiency in the margin requirement then Bank shall at its discretion sell the pledged
Resol F i security within one (1) calendar day, without any further notice in this regard. The
In the Matter of W/s Deloray Cables Private Limited | |B (s) shall remain liable to the Bank for repayment of any remaining outstanding
Regn No. [BBUIPA-001IP-P00200/2017-2018/10390 amount, postadj ofthe proceeds from sale of pledged securities.
. Email: For Correspondence- cirp.delcraycables@gmailcom| o | Loan Outstanding | o
agh Date: 11.03.2023 Emalf: Regd. With IBB!- jk.grover2i@gmail.com e ‘[ Account Borrower's Name Amount as on Sale Noti
vith Place: Chandigarh Mabile: +916283-281078| HN®| Number 8" Mar,, 2023 [S2'€ Notice
ast- \ 1 | XXXX1298 | AART| BAMBA 714,222.89 | 09-Mar-23
Date : 11.03.2023 ’ Sdl-
—_ = Place : Himachal Pradesh HDFC BANK LTD.
DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 2)
1st Floor SCO 33-34-35 Sector-17A, Chandigarh
(Additional space allotted on 3rd & 4th Floor also) DEBTS RECOVERY TRIBUNA CHANDIGARH (DRT-2)
- e Nn s ORIROIDDDD 1st Floor, SCO 33-34-35; Sector 1
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